HIGH COURT OF MANIPUR

AT IMPHAL

OPENING BALANCE, INSTITUTION, DISPOSAL AND PENDENCY OF MAIN CASES IN
THE HIGH COURT AND SUBORDINATE COURTS OF MANIPUR FOR THE MONTH OF
DECEMBER, 2024

HIGH COURT OF MANIPUR

Opening Balance

Institution during the

Disposal during the month

Closing balance at the end

month of the month
Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total
3270 406 3676 93 11 104 122 7 129 3241 410 3651

Disposal of cases which are
5to 10 years old during the

Pendency of cases which
are 5 to 10 years old at the

Disposal of cases which are
more than 10 years old

Pendency of cases which
are more than 10 years old

month end of the month during the month at the end of the month
Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total
13 3 16 682 77 759 0 0 0 49 30 79

SUBORDINATE COURTS OF MANIPUR

Opening Balance

Institution during the

Disposal during the month

Closing balance at the end

month of the month
Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total
4962 2753 7715 144 57 201 208 93 301 4898 2717 7615

Disposal of cases which are
5to 10 years old during the

Pendency of cases which
are 5 to 10 years old at the

Disposal of cases which are
more than 10 years old

Pendency of cases which
are more than 10 years old

month end of the month during the month at the end of the month
Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total
14 21 35 1077 697 1774 10 19 29 302 139 441
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